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TdeMmmMmmmqaf‘mMmamh
moving motions for leave fo introdice Private Members' Bills. '

As per the Calendar of Sittings of the Twenty Second Session of the
Fourteenth Kerala Legislative Assembly, 220 Tamuary 2021 is allowted for
transacting Private Members' Business. In line with the Direction No.15
dated May 10, 1993 of the Hon'ble Spéaker, the business relating to
Private Memﬁers' Bills will come up on 22 January 2021. The relative
precedence of Members entitled to move Bills on the allotted day will be
determined by ballot. The last date for giving notice for Bills (with copy of
Bills) shall be before 5 pm on 6% January 2021.

The ballot to determine the relative precedence of Private Members'
Bills will be held in the Qffice of the Deputy Secretary, Legislation (Room
No.408, Assembly Building) at 4.00 pm on 14* January 2021,

S.V.Unnikrishnan Nair,
Secretary.




